FORMA

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. Name of Corporate Debtor Chemlinker Tradex Private Limited
2. | Date of Incorporation of Corporate debtor 10" June 2013

Authority Under which corporate debtor s Registrar of Companies, New Delhi
incorporated /Registered Under the Companies Act, 1956
Corporate Identity Number /Limited Liability | cin :U51101DL2013PTC253766
Identity of Corporate debtor

Address of the registered office ang principal
office (if any) of Corporate debtor

Plaza, Plot No.6, Pocket-7, Sector-12, Dwarka,

REGD. OFFICE:
Shop No. G-3, Ground Floor, Vardhman Bhanof
New Delhj - 110075

Insolvency Commencement ¢
Corporate debtor

Estimated Date of closure of insolvency
resolution process

ate in respect of

25" September 2019)

22" March 2020 (180" day from the date of
commencement of Insolvency resolution
process)

23" September 2019 ( Date of Receipt of Order%

Name and Registration Number of Insolvency | Vikas Garg
Professional acting as Interim Resolution Regn. No -!BBI/IPA~001/IP-P01050/2017-

Professional 18/11733
Address and Email of the Interim Resolution 809, 8 Floor, Arunachal Building, 19,
Professional as registered with the Board Barakhamba Road, New Delhj - 110001
Emall;- vikas@vamindia.in
10. | Address and Email to pe used for | Unit No. 111, First Floor, Tower-A, Spazedge
Correspondence with the Interim Resolution Commercial Complex, Sector-47, Sohna Road,
Professional, if different from those given in Gurgaon - 122018

serial number 9 Email;- clrg.chemllnker@gmall.com

11. | Last Date of Submission of Claims 9'" October 2019

12. | Classes of creditors, jf any, under clause (b) of | Not Applicable |

sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each

class)
_

14. | (a) Relevant Forms and (a)Web Link:-
(b)Details of authorized representatives http://www.ibbi. ov.in downroadform.html
are avajlable at:- (b) At the address mentioned at Columpn No.10

commencement of a Corporate Insolve
Limited on 23" September 2013,




Proof, on or before g™ October 2019 to the Interim Resolution Professional at the correspondence
address mentioned against entry No. 10 only.

.A ﬂnanFiaI creditor b.elonging to a class ( Not Applicable), as listed against the entry No. 12, shall indicate
Its choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to act as authorised representative of the class [Not Applicable] in Form CA.

Vikas Gars
Interim Resolution Professional
For Chemlinker Tradex Private Limited
Place: New Delhj
Date: 26" september 2019




